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The Deputy M inister of rinanioe 
(SbH M. C. Shah); (a) No, Sir.

(b) and (c). Do not arise.

L ing uist ic  A ffairs

*l4Zi. Shti B U chhlk^iaJi: WIU
the Riinistcr of Home AffiLin be 
pleased to state:

(a) whether it is a fact, th^t the 
Government of India have decided to 
convene a conference of the Ql:)ie  ̂
Idinisters of , the South Indian States 
to discuss the Lringuistic affairs;

(b) if so, when the conference will 
be convened; aild

( c )  the agenda of the conference?

i  The Detmty Minister of Aome 
AHairs (Shri D atar): (a) No, Sir.

(b) and (c). Do not arise.

T he I n d ia n  C ivil  A dm in isx k a tiv e  
(C entral) C adre Schem e

♦1436. Shri Sanganna: Will the
Minister of Home Affairs be pleased 
to state:

 ̂ (a) whether iuiy decision to abandon
tho schome for the formation ol the 
Indian c:i\il AdmiiMstrative (Central) 
Cadre has been taken by Government;

(b) w hether the tenure system  as 
(iefided upon in the Conference of 
Chief Secretaries held in April. 1954 
-at New Delhi w ill be introduced; and

(c) if so, from what date?

Thjft Minister of Home Alfairs anil 
Stated (Dr. Sittjti): (a) The Scheme
is being reconsidered.

(b) and (c). The Chief Secretaries" 
Conference did not take any new 
cision about the tenure system. 
since the transfer of power Govern
m ent have endeavoured to re-intro
duce the tenure system which broke 
down during the  ̂ war. This sy ^ < ^  
has, in fact, been progressively im
plemented during the last few yetU*i. 
The Chief Secretaries’ Conference 
‘merely i^eiterfeted the decision that 
dejfmtations from the State Govern
ments should to the extent possible be 
on a tenure basis and agreed tha t the 
State Governments should increase the 
strength of the Indian Administrative 
Service Cadres gradually so as to 
efiafefe^'dfficers to Ifent tlie Centra 
in larger numbers, thiis' facilitating 
the operation of the tenure system. 
THe Conference also reco ^ ised  th a t 
for the txee<is of specialised depaii- 
irients and In order to maintain con^ 
tinui*!^ oi policy, a certain number 
of officere may have to be continued 
in  ttie service of the Centre for In
definite period.

£ * -S tates F orces O ffxchrs

•14»y Shri V. P. N ayar WiU ihfi 
Minister of Defence be pleased to 
state:

(a) the number of officers of ttoe 
ex-States Forces who have been 
given Commissions in the Indian 
Army;

(b) the number among them who 
have been given regular Commission; 
and

(c) the basis on which the seniority 
has been assigned to them?

The Deputy Minister of Defence 
(Sardar M ajithia): (a) 536.

(b) 274.

(c) All full pay commissioned ser
vice rendered by Stales Forces 
Officers under the Government of 
India since the 3rd September, 1939, 
plus half the remaining full pay com
missioned service in the Indian States 
Forces are reckoned for the purposes




